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Complaints received from U.P.S.E.B.

4347. SHRI SOM PAL:

DR. NAUNIHAL SINGH: Will the
Minister of POWER  be pleased to state:

(a) whether it is a fact that non-allotment
of rakes to UPSEB has re-
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suited in generation losses  to

UPSEB;
(b) if so, what are the reasons therefor;

(c) whetrer Government have tried to
know how much generation losses have been
there on this account and

(d) what steps have been taken in this
regard?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP
NATH RAI): (a) and (b) Short fall in coal
supply has resulted in generation loss at
Paricha and Obra thermal power stations of
UPSEB. This was mainly due to problem at
Singrauli Coal Field of Northern Coal Fields
Ltd. Un-loading of Coal at these Stations has
also posed problems and at times has been a
constraint.

(c) Generation losses sniffered by UPSEB
Power Stations during April to June, 1992
were as follows: —

(Figures in Million Units)

Thermal Power Sta-

Months tion

Paricha Obra
April 1992 .. . . 39 Wil
May, 1992 .. . . 81 81
June, 1992 .. . .61 Wil

(d) Supply of coal to various coal based
Thermal Power Stations in the country Is
regularly reviewed in the meetings held in the
Cabinet Secretariat for appropriate action by
the various concerned agencies.



